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Shrl Bam Krlsban Gupta: May I 
know whether any section of the rail-
ways has been selected so far for this 
purpose? 

Shrl Shalmawaz Khan: Yes, Sir; the 
section between Siliguri and Amin-
gaon. 

Distribution ot FerUllzers 

rShri+Ram Krishan Gupta: 
*165, ~ Shrl Rami Reddy: 

L Shrl Bibhuti Mishra: 

Will the Minister of Food and Agri-
culture be pleased to refer to the reply 
given to Starred Question No. 314 on 
the 23rd February, 1960 and state: 

(a) whether the Fertilizer Distribu-
tion Enquiry Committee appointed to 
review the system of distribution of 
fertilizers in various States and to 
suggest measures, if any, for improv-
ing the system has, since submitted 
its report; and 

(b) if so, the details thereof? 

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) Not 
yet; the Committee is expected to 
submit its report towards the end of 
August, 1960. 

(b) Does not arise. 

Shri Ram Krishan Gupta: May I 
know whether any estimate has been 
made of t.he fertilisers adulterated or 
misused so far? 

Shri M. V. Krishnappa: No estimate 
has been made. Since there is a short-
age of fertilisers here and there, there 
are stray cases of mixing common salt 
and other things. 

Shrl Ram Krlshan Gupta: May I 
know whether any complaints have 
been received trom Madras and if so, 
the nature of the complaint received 
and w·ho are involved in it? 

Shri M. V. Krishnappa: That is a 
different question. This is about the 
committee. The committee is going 
into the question of distribution of 
fertilisers. Whatever the complaints, 

I am prepared to enquice. 
were some complaints from 
and Madras. 

There 
Punjab 

Shri Rami Reddy: The report has 
not yet been received. Meanwhile, 
may I know whether the Government 
has issued any instruction that the 
distribution of these fertilisers may 
be done through the co-operatives and 
if so, what are the States that are 
distributing fertilisers through co-ope-
ratives? 

Shrl M, V. Krlshnappa: Wherever 
there are co_operatives, there are al-
ways standing instructions to issue 
fertilisers only through co-operatives. 
Especially Andhra, the hon. Member's 
State, is one such State. Mysore is 
another and many other States like 
Maharashtra and Gujerat are trying to 
do it. 
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Shri Ranga: Are Government aware 
of the fact that there were many 
complaints about mismanagement in 
the distribution of fertilisers by the 
co-operative stores in Andhra and so, 
Government appointed a committee, 
and on its recommendation, the 
Andhra Government has decided to 
get this distribution done through the 
zilla parishads and village panchayat 
samitis and not through the co-opera-
tive s~ores? 
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Shri M. V. Krislmappa: This com-
mittee is going into all those com-
plaints and the various systems of 
distribution, whether it is feasible to 
have other ways where the co-opera-
tives are not strong enoug>h to take 
lip this work, because it gives rise 
to all these complaints. This com-
mittee fs going into all these matters. 
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Shrlmati Kenab Ray: In view of 
the last f'eply and the central directive 
that the distribution of fertilisers 
should be done through co-operatives, 
is it also one of the terms of enquiry 
of this committee to find out which 
States do not distribute through co-
operatives? 

Shri M. V. Krislmappa: Certainly 
this is one of the main terms of refer-
ence of this committee to go into the 
question of distribution of fertilisers 
through co-operatives. Our principle 
is, wherever co-operatives have come 
up, we entrust it to the co..operatives. 
Even though there are one or two 
complaints in the beginning, they are 
likely to be set right after some time. 

Sbri Ranga: Not if the local Gov-
ernment does not want it, as a result 
of its experience. 

Shri B. K. Galkwad: Who are the 
members of this fertiliser distribution 
enquiry committee? Further, may I 
know whether this committee will see 
that no fertilisers go into the black-
market and sold at high profits? 

ShrI M. V. Krishnappa: There are 5 
members. The names are Dr. J. S. 
Patel, Agricultural Commissioner, 
lCAR, Shri K. C. Chetty, Deputy Sec-
retary, Department of Agriculture, 
Shri V. P. Sethi, Director, Department 
of Co-operation, Shri C. R. Rangana-
than, Executive Director, Fertiliser 
Association of India and one foreign 
expert who is a co-opted member. 
This committee will look into all those 
things. 
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Shri GaJam Mohideen: Is it a fact 
that fertilisers are supplied only to 
those who get loan from the Govern-
ment and others are denied it? 

Shrl M. V. Krlshnappa: There is no 
such denial. The position is there are 
demands for more than 2 million tons 
of fertilisers from the farmers where-
as India is producing only one-fourth 
of it. On account of foreign exchange 
difficulties, we cannot import more 
than 3 or 4 lakh tons every year. With 
our local production plus the imported 
stuff put together, We are not able to 
meet even 40 per cent of the total 
demand. So, an efficient distribution 
system is essential and this committee 
is going to enquire into that. 

Bomb ExplOlllon on N. Railway 

+ r Sardar Iqbal Singh: 
Shrl Ram Krishan Gupta: 

-{ Shrl A. M. Tariq: 
L Shri D. C. Sharma: 

Will the Minister of RaUways be 
pleased to refer to the reply given 
to Starred Question No. 428 on the 
26th February, 1960 and state the pro-
gress made so far in determining the 
elements connected with the bomb 
explosion on the railway line between 
Amritsar and Pathankot? 

The Deputy Minister of RaUways 
(Shri S. V. Ramaswamy): The case 
continues to be under police investi-
gation. 

Sardar Iqbal Sinch: May I kIlow 
w!lether there was any hand of any 
foreign agent in this explosion? 

Shrl S. V. Ramaswamy: We do not 
know. 

Shri Raghunath Singh: Since how 
long is the investigation going on and 
how many more months will be re-
quired for the investigation? 

Sh1i S. V. Ramaswamy: All I can 
submit is the police are investigating 
it as vigorously as they can and it will 
go On as long as necessary. 

Shri Raghun.lth Slnrh: Six months 
have already passed. 

Shri S. V. Ramaswamy: No clue has 
been found. What is to be done? 

Mr. Speaker: The hon. Member 
wants to know if the hon. Minister is 
keeping himself in touch with the 
police and asking them from time to 
time as to why there is delay. That 
j,: all that he expects. 

The Minister of Railways (Shri 
Jagjivan Ram): Yes, Sir. It has not 
been possible for the police to lay their 
hands on the culprit. The Punjab 
Government is equally anxious. As a 
matter of fact, I had a talk with the 
Chief Minister and he is personally 
looking into the matter. We are as 
anxious as the hon. Member to find 
out the culprit. The police are in-
vestigating. 
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Shrl S. V. Ramaswamy: Three per-

sons were arrested on suspicion and 
interrogated. One of the suspected 
saboteurs was later killed in an armed 
encounter on 26th January, 1960 in the 
border area. Efforts to trace and 
round up the person responsible for 
the incident are in progress. 

Shri Ram Krishan Gupta: May I 
know whether any cause of the ex-
plosion has been known so far from 
the preliminary report of the com-
plaint? 

Shri S. V. Ramaswamy: The cause 
of the explosion? Subsequently an 
unexploded bomb was also discovered 
under the ballast. Possibly the ex-
plosion was due to a bomb. 




